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INTRODUCTION 

1 फाड़ Chairman of the Public Accounts Commttee having been 
authorised by the Commuttee 1n this bebalf present 1ts Twelfth 
Report on the Supplementary Report of the Comptroller and Auditor 
General of India for the year 1973 74 

2 The Commttee framed the questionnaire on the Audit para 
graphs contamed in the Supplementary Report of the Comptroller 
and Audrtor General of India for the year 1973 74 pertarming to the 
Revenue Department also but could not scrutinise them becauce of the 
non receipt of rephes thereto from the Government 1 time 

i 
3 The Committee also framed the questionnaire 1n respcct of 

the material appearmg 1n the Report of the Comptroller and Auditor 
General of India for the year 1974 75 The paragraphs relatirg thereto 
however, could not be subjected to secrutmy by 1t for want of adequate 
time at 1ts disposal 

4 The Committee took up the examination of the paragraphs re 
lating to the PW D (B & R Branch) contained पा the aforesard Supple 
mentary Report The Committee held 13 5 tings during the months 
of November December 1977 January and Maich 1978 The Report 
has been completed after examimng the wrrtten replies to the questionnaire 
framed by the Public Accounts Commttee and the oral evidence of the 
PWD (B & R Branch) 

5 A briefrecord ofthe proceedings of the meetings of the Commut 
the held पा this behalf has been kept 1n the Haryana Vidhan Sabha Sec 
retarat 

6 The Commuttee place on record themr appreciation of the valu 
able assistance given by the Accountant General Haryana and his staff 
and the Finance Department The Commuttee are thankful to the 
representatives of the PWD (B & R Branch) who appeared before 1t 
पा connection with the exammnation of the aforesaid paragraphs and 8150 
to the Secretary Haryana Vidhan Sabha and hus officers and staff’ for the 
whole hearted co operation and assistance given by them 

Chandigarh LACHHMAN SINGH, 
The 22nd March, 1978 Chairman
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In order to aclieve the object envisaged ता the Scheduled Roads Act, 
the Committee recommend that sufficient number of signboards 
should be displayed invariably on the sides of the roads indicating that no 
construction of any residential house, etc, should be undertaken withmn 
the area prescribed by the Government 

The Commttee recommend that necessary steps be taken 50 that the 
PWD (B & R) and the Town and Country Planming Department work 

पा close co-ordmation with each other पा foture so as to ensure that grievances 
1n respect of roads ता the mumicipal areas are settled expeditiously 

STATE ROAD DEVELOPMENT PROGRAMME 1969 70 to 
1973 74 

Paragraph 3 2 of the Supplementary Report of the Comptroller & Auditor 
General of India for the year 1973 74 

2 The Fourth Five Year Plan of Haryana State for road develop 
ment was drawn up on घाट following considerations — 

(1) to narrow disparittes among differen areas by an even distr1 
bution of transport facilities 

(1) to link the maximum number of villages with the nearest 
market centres tehsil and district headquarters 

(u1) to link rural areas with industrial and tramming centres 

(1v) to provide mussing links between important roads 

(v) to complete roads started 85 relief measure for people living 
in drought or flood affected areas and 

(v1) to ensure early completion of roads the construction of 
which had been taken up durmg the precedmg plan prog 
ramme and widening of existing roads to make them smitable 
for 1ncreased traffic loads 

To a question of the Commuttee 85 (0 how far the objectives for 
road development पा फिट State of Haryana during the Fourth Five year 
Plan period were achieved and the assessment in respect thereof made 
the Department 1n 1ts written reply stated 85 under — 

We had set before पड a target of constructing 11400 Kms of 
rural link roads पा addition (0 the work of widening existing 
roads, construction of important mussing bridges construc 
tion of over bridges by passes near important towns and 
villages etc Against this a length of 7980 Kms of rural 
Ik roads could be constructed due to slowing down of 
the progress In addition the work of widening to 5 5 
metres of 800 Kms or the strengthening of existing State 
Highways was carried out The total No of villages connec 
ted by roads increased from 1942 to 4408 and thus 66% 
of the total No of 6,669 villages came on metalled roads 
Assessment 15 made by the Department every month by 
monitoring information from the field offices which are 
submutted to the Government for घटा mformation
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During oral evidence the representative of the Department stated 
that a total number of 5310 villages have so far been connected by roads 
while 1421 villages (including 86 big villages each having a population 
exceedmg 1 500) are yet to be connected 

The Commuttee feel that there घाट certam villages which have been 
connected with mam roads by constructing link roads on both the sides but 
some gaps have been left पा between as a result of which buses, शॉट , cannot 
ply through such villages Thus causes a comsiderable mconvemence to 
the mhabitants thereof The Comnuttee recommend that TOP PRIORITY 
be given to construct the missing portions 

Paragraph 3 3 of the Supplementary Report of the Comptroller & Auditor 
General of India  for the year 1973 74 

3 The Fourth Plan orginally provided for a sum of Rs 1200 
lakhs for construction and development of State roads This provision 
was subsequently revised to Rs 1500 lakhs (June 1969) Rs 1700 
lakhs (July 1970) and Rs 2000 lakhs (October 1970) In April 1971 
the Haryana Government chalked out a programme for linkmg all the 
6 669 1nhabited villages 10 the State with a metalled road To achseve 
this target the outlay approved in October 1970 was increased to Rs 92 
crores (Rs 85 26 crores for new works and Rs 6 74 crores for spill over 
works) of which Rs 75 crores were expected to be spent during the 
Fourth Five Year Plan 

Outlay and expenditure on construction or improvement of various 
categories of State roads during Fourth Five Year Plan are mentioned 
पा Appendrx C 

When asked to state the reasons for incurring the actual expenditure 
amounting to Rs 45 62 crores durmg the years from 1969 70 to 1973 74 
against the proposed outlay of Rs 92 crores approved 1n October 1970 
the Department replied that the expenditure 1incurred depended wupon 
the extent of funds made available by the Government 

According to the Department s reply the road construction prog 
ramme received a set back in the niddle of the year 1972 when priorities 
with the Government changed and Plan allocation made for the road 
sector was drastically cut and funds were diverted 10 the projects of 
Irrigation  and Power with the result that the Department was able to 
Iink only 4 408 inhabited villages out of 6 669 with a metalled road 

The Commttee feel that the village hink roads are 1n a very bad shape 
and, therefore, recommend that immediate steps be taken to ensure proper 
and timely mamtenance/repair thereof so that further damage 1s avoided 

The Commuttee further recommend that early steps be taken to hnk 
the remaimng villages with metalled roads and the progress so achieved be 
jntimated to them (the committee) from time to tune 

The Committee also feel that some willages were Imked प्रा such 2 
way that the villagers did not derrve optimum benefit from the roads The 
Commuittee, therefore, recommend that such villages should be provided 
with alterngte links which should be more useful tg the villageys,
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Paragraph 3 4 of the Supplementary Report of the Compiroller & Auditor 
General of India for the the year 1973 74 

4 The physical targets fixed and achieved during the Fourth Five 
Year Plan were as under — 

Classification of roads Target Achievement 

(पा. kilometres) 

State Highways 734 1,615 

District Roads 408 (-2210 Decreased due to 
change of classifi 
cation of roads (in- 
crease 770 kms 
decrease 980) 

Other district roads and 10 258 6,525 
village roads 

Total 11,400 7,930 

Amounts required to complete works m progress at the end of the 
Thrrd Five Year Plan and at the end of the Fourth Five Year Plan were 
Rs 6 74 crores and Rs 17 00 crores respectively Details of such 
works 1n progress are as under — 

At the end of Third Plan At the end of Fourth 
Plan 

Sr Name of Scheme 
No Amount Works No of Amount Works No of 

required yet to  bridges required yet to be bridges 
(in lakhs be done or roads (in done  or roads 
of (व Kms) lakhs of (in 
rupees) rupees) kms) 

1 2 3 4 5 6 7 8 

1 Main roads m 
cluding missing 
links 182 56 341 41 33 120 44 77 37 27 

2 Central Road Fund 
Schemes including 
mussmg links 42 21 29 79 5 1366 10 98 4 

3 Rural roads 
(1) Other district 

roads 219 28 413 94 80 1098 15 1289 00 1 706 
(1) Village roads 162 90 338 33 171 23 69 

4 By Passes 138 246 1 197 875 3 

# Over brdges 450 057 o170 ~= i
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i 2 3 4 5 6 7 8 

6 Missing bridges —_ — — 6215 जा 11 

7 Widening of exist 
ing roads 16 78 104 07 7 6439 280 00 18 

8 Reconditioning & 
Strengthening of 
roads 383 700 3 4855 218 50 21 

9 Market Comnuttee 
roads — — — 250 00 236 00 423 

Total 673 98 1237 57 311 1,700 00 2,120 60 2,214 

Certain roads the construction of which was started during the 
Third Plan, wereincomplete at the end of the Fourth Plan and have been 
taken as spillover works पाए the Fifth Plan Period  Details of a few such 
roads are mentioned i Appendix D 

To an enquury as to the detatls of the works left incomplete, 1t was 
intimated that on 974 roads (2 030 Kims) the work was partly completed 
and on 474 roads (1,112 Kms) only earth work was done 

In order to get an 1dea of the extent of loss that might have been प्रा 
curred by the Govt 1n leaving the works imncomplete at that पाए? and 
completing them now the Commuttee desired to have the following m 
formation 1n respect of the incomplete works, village wise and road wise 

(1) the original estmmate of the road 

(1) the actual expenditure incurred on the road when 1t was 
left incomplete, 

(11) the materzal lymmg on the road at present and 

(1v) the expendrture hikely to be mcurred m completing the work 
now 

The requred informahon was not recewved पा फिट wniting of the 

report 

The Commttee strongly disapprove the neghgence on the part of 
the department प्रा this respect 

The requred information be supplied duly certified either by the 

Supermtending Engmeer concerned or the Chief Engmeer without any 

further delay 

The Commuttee would 1lso like to know whether all the roads shown 
85 mcomplete m Appendix D to the Supplementary Audit Report have 

now been completed
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Paragraph 35 of the Supplementary Report of the Comptroller 
& Auditor General of India for the year 1973 74 

5 Works outlay and establishment charges from the year 1968 69 
till 1973 74 were 85 under — 

Year Works Estabhishment Percent 
outlay charges age 

(In lakhs of rupees) 

1968 69 628 14 51 18 815 

1969 70 894 44 73 06 813 

1970 71 1610 88 101 30 6 29 

1971 72 3102 77 152 48 4 91 

1972 73 1,815 21 205 05 11 29 

1973 74 1 860 50 220 71 11 86 

Note This does not mclude expenditure relating to National 
highways 

It would be seen from the table that during 1971 72 outlay on works 
mcreased by Rs 1,491 89 lakhs and expenditure on establishment by 
Rs 5118 lakhs over that of 197071 In June 1972 Haryana Govern 
ment stopped constructron of new 10805 dueto financialstringency As 
a result of this works expenditure decreased by Rs 1287 56 lakhs पा 
197273 and Rs 124227 lakhs in 1973 74 but establiskment charges 
increased by Rs 52 57 lakhs and Rs 68 23 lakhs during the years 1972 73 
and 1973 74 respectively as compared with 1971 72 

On a question bemg asked as to why the establishment charges पाए. 
creased durmg the years 1972 73 and 1973 74 when the works expenda 
ture decreased, घाट Department 1n 1ts written reply stated ६४ under — 

From the year 1968-69 10 1973 74 the total outlay of the depart 
ment works out (0 Rs 9923 94 lakhs and assets of com 
parable cost were created during this period These assels 
after thewr construction required maintenance alco पा. case 
of mamtenance works whereas the cost outlay 15 comparatively 
less the incidence of Establishment required दि the <ame 1s 
rather more due to obvious reason Moreover during this 
pertod an ambiticus road construction programme Wwas 
launched whereby the lmmking of 1009 villages in the State 
was ammed at But before thus programme could be com 
pleted a very severe budgetary एप was applied on the road 
sector of the Plan  The posittion of road projects at that stage 
was that hundreds of rural link roads were at various stages, 
of completion and with the mmposition of the budgetary cut 
the problem arose of saving the investment which had already 
been sunk प्र. छाए project To control all this project work,
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which was lying scattered throughout the length & breadth 
of the State, with the reduced quantum of funds available, 
establishment personnel were essentially requued More- 
over, the percentage of 11 86 on a/c of establishment charges 
which 15 the maximum 1n the series 1s very much पा accord 
ance with the norms fixed by the Government and 15 just 
enough for the total works outlay In previous years when 
this percentage was comparatively less that was much lower 
this percentage was comparatively less that was much lowet 
than the norms and पा those years our officers and staff were 
strained with over work 

Further reasons for the increase were attributed by the Depart 
ment to the following factors — 

The establishment sanctioned for 1971 72 could not be suddenly 
reduced asthere was reasonable anticipation of the revival of 
the workload 1n the succeeding years However a number of 
cwvil charges were closed as under — 

() Circle 1 Diviston 9 Sub divisions 57 The works already 
initrated had to be carried out t1ll completion on फिट improve 
ment of ways and means position 

(1) A part of the alleged increase m the establiskment expend: 
ture 15 due to the grant of adhoc relief to employees by the 
Government 

(111) The works expenditure shown हा para4 doesnot include the 
expenditure 1ncurred on Natronal Highways works whereas 
the cost of estabushment provided for फिट National Highways 
works has been 1ncluded in working out the percentage of 
establishment expenditure If the expenditure incurred on 
National Highways works 18 also 1ncluded then the establich 
ment percentage will become lower 

(छा) A separate circle for constructing and mamtaming the 
National Highways was created during 1972 73 1n pursuance 
ofthe policy decision of the Government of India and there 
fore, the cost of operung and running a separate circle office, 
mcludmg rent of office accommodation pay and allowances 
of the circle was added thereto 

The Commuttee are not satisfied with the Department’s reply and feel 
that the establishment charges should not have increased further when the 
works expenditure decreased considerably due to finaneial stringency 
The Comnmnttee recommend that all efforts should be made to keep it to the 
mmmum possible 

PLANNING 

Paragraph 37 of the Supplementary Report of the Comptroller 
& Auditor General of India for the year 1973 74 

6 From records made available to Audit, 1t appeared that roads
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were constructed mproved or widened without any assessment of the 
volume or type of traffic or likely traffic  No mventory of deficiencies on 
State road had been taken nor had any long term programme for improve 
ment etc suitably phased been prepared 

It was stated that a survey of deficiencies and requirements was a 
continuous process dependmg on polictes and requirements from time to 
time 

The department also explaned that basically there was no difference 
between a State highway and 8 district road so far as therr pavement 
specifications were concerned and the classification of a road depended 
on 15 relative mmportance In fact while the carriage way of district roads 
was 12 feet wide the carriage way of State highways varzed from 12 feet 
to 18 feet Simularly the thickness ए the pavement crust on the carriage 
way varied from highway to highway on the new State highway mention 
ed 1n paragraph 4 1 below the bitumenous macadam crust 1s 8 inches 
thick on the section [tom Barwala to Nandna Choe and 4 inches thick 
from Barwala and Nandna Choe to the termunals of the highway near 
Ambala and Chandigarh respectively 

For mamtenance of roads m the State the Government had not 
evolved any clear system of allocation of funds based on traffic volume, 
width of roads and cost of material and labour It was however stated 
by the department that they were following the recommendations of the 
Chief Engineers committee as adopted bv the Mmustry of Transport but 
1t was observed that no 1nstructions in this regard were 1ssued for the 
guidance of the executing units 

It was also observed that there was no system of technical audit of 
works by an independent authority The department however stated 
that 1nspections were carried out by officers according to the provisions of 
Manual of the Public Works Department 

\ 

To a question of the Commuttee asto why the volume or type of traffic 
or poss1b3 ity of 1ncrease 1n traffic was not taken into account 
while planning construction/improvement of existing roads, the Depart 
ment stated that accordmng to the policy of the Government for connect 
ing all villages, the assessment of the volume or type of traffic was not 
requred to be done 

During oral exammation 1t was intimated that no technical audit 15 
conducted by an authority other than the executmg agency but the 
Superintending Engieers carry out the mspections of the Divisions to 
ensure compliance of provisions of the Public Works Department Manual 
of Orders 

The Commuttee observe that as a result of not takmng the work of con 
structing roads पा the crash programme पा a phased manner, some very पान 
portant roads could not be constructed or were left mmcomplete when the 
crash programme was slowed down and the real object underlymng the 
policy could not be achieved The construction work was undertaken पा 
an unplanned manner and with undue haste 

The Commttee recomtmend that आ future proper planmng should be 
done before mmfrating the construciion of roads
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The Commuttee further recommend that the desrability of providing 

Technical Audit by an independent authority may be considered by the 

Government and the final ouicome mtinated to the Commuttee 

NEW STATE HIGHWAYS 

Paragraph 41 of the Supplementary Report ए the Comptroller and 
Auditor General of India for the year 1973 74 

7 (a) The road from Ambala to Kalka (N H No 22) passes through 

Punjab at different points When the new State was formed the Govern 

ment of Haryana decided to construct a road which would pass through 

1ts own territory only  From the records made available 1t appeared that 

no survey of traffic likely to use the highway was attempted before the 
work was sta ted nor later at any stage when the crust was strengthened 

to cope with the traffic 

The new Highway 62 kms long was to connect Panchkula on 

National Highway No 22 with Shahzadpur 28 Kms from Ambala The 
entire Fighway was to be newly constructed except for a stretch of 9 kms 

from Barwala to Mauli Construction of the new State Highway was 
adminumstratively approved for Rs 134 78 lakhs ता January and February 
1970 as given below — 

(Rupees दा. lakhs) 

1 Road from Shahzadpur to Barwala (20 21 kms)) 30 15 

2 Road from Barwala to Panchku a (41 79 kms ) 29 84 

3 Bridges 1n section Baiwala to Panchkula 74 79 

Total 134 78 

(b) Construction of the section from Shahzadpur to Barwala was ad 
mimstratively approved m January 1970 पट rough estimate for Rs 

30 15 lakhs contamned provision for — 

(Rupees m lakhs) 

(1) Construction of the road from Shahzadpur to Maul 17 

(1) Bridges on the above stretch 13 04 

(11) Widening of the existing road from Mauli to Barwala 32 

(1v) Reconditionng of the above stretch 219 

Total 30 15 

In this section, which1s 20 21 kms along there were six major bridges 

and 41 culverts A length of 10 61 kilometres, with a metalled carriageway 

18 feet wide, from Shalizadpur to Mault was ¢onstructed at a cost of
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Rs 1438 lakhs agamst a provision of Rs 1171 lakhs The carriage 
way of the exssting road from Mauli to Barwala (9 kms long with metalled 
carriage way 12 fet wide) was widened to 18 feet and the formation 
from 24 feet to 30 feet Expenditure on widening and reconditioning of 
the road was Rs 4 01 lakhs against Rs 540 lakhs provided 1n the rough 
cost estima e 

The work was started in September 1969 1n anticipation of technical 
sanction of the estimate It was completed by March 1973 पा the rough 
cost estymate of Rs 540 lakhs there was provision for stone soling 
Butthe department started construction with brick soling In December 
1970 the Executive Engmeer submitted a detailed estimate for Rs 700 
lakhs for metaling of ths road लि sanction which was accorded by the 
Chief Engineer in August 1971 This estimate prepa ed on the basis 
of work as zctually executed contamned provisions for soling with river 
bed material for a distance of 4 kms and brick soling for a distance of 24 
kms By the time this estimate was prepared reconditroning of the 
existing 12 feet wide road for a stretch of 24 kms had already been 
completed with brick soling था. a cost of Rs 053 lakh Subsequently, 
reconditioning एव the remarning stretch 4 kms long ard widemng of the 
whole road from 12 feet were done with river bed material 85 पा the tech 
nical estimate 

(लो Work on Barwala to Panchkula section 4179 kms long, was 
started 1n January 1970 and an expenditure of Rs 115 65 lakhs had been 
incurred thereon (March 1975) During execution of the work, 1t was 
noticed that the original provision of Rs 104 63 lakhs for construction 
of the road and bridges was inadequate to meet the actual cost of con 
struction Consequently a revised estimate of Rs 12040 Tlakhs was 
admimstratively approved by the Government ;n  September 1971 after 
completion of the work 

Increase of 15 एटा cent in the cost of thus section of the road was 
stated to be due to the following reasons —- 

(1) Change i alipnment from Barwala to Nangal 

(1) Change of classification of soil from ordinary 801 to hard soil 

(1) Provision of extra lead 

(1v) Increase पा height of embankment 

(v) Provision of cross drainage 

(v1) Increase 1n cost of major bridges due to change 1n design and 
high cost of construction and 

(vu) Proviston of by pass at Barwala 

Ten bridges with spans over 20 feet and 42 culverts were to be cons 
tructed on ths section Of thus only 5 bridges were completed before 
the road was opened to traffic in September 1971  All the culverts wer, 
however, constructed before the road was completed
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Thss section of the road was constructed 10 a width of 12 feet during 
January to June 1970 and was widened to 18 feet 1n 1971 (before the mon 
soon) at a cost of Rs 35 24 lakhs (excluding cost of bridges) Tte road 
could not withstand the first monsoon and was damaged पा various 
reaches The road remamed damaged till August 1971 when 1t was 
again damaged by the 1971 monsoon Expenditure of Rs 474 lakhs 
and 049 lakh was incurred on restoration work against eight estimates 
sanctions to which were still awaited (August 1975) The damage was 
attributed by the engineers to the road having been constructed withm a 
short span oftime The road was also damaged 1n subsequent years and 
Rs 3 10 lakhs were spent on restoration of damage in 1972 73 and 1973 74 
In April 1972 1t was felt that stretches from Barwala to Ramgarh (13 kms ) 
and Ramgarh to Nandna Choe (3 3 ks ) nught not withstand the increase 
m traffic Accordingly 1 May 1972 two estimates for Rs 355 lakhs 
and Rs 075 lakh were prepared to provide an additional crust 4 inches 
thick on these stretches Rupees 3 52 lakhs were spent from June 1972 
to January 1974 In domng this work the original surfacing of the road 
(two coats) executed during 1970 and 1971 at a cost of Rs 178 lakhs 
was covered up and was executed afresh at an estimated cost of Rs 192 
lIakhs 

In September 1974 the Superintending Engineer prepared an estimate 
एव Rs 2 92 lakhs after observing that the formation width 1n certain reaches 
and specially on the high embankment was not complete The width of 
the berm as 1t existed between kms 2/2 to 2/8 and 3/4 to 4/6 was 
five feet 00 each 8106 making the total formation 28 feet wide against the 
designed width of 32 feet with a side slope of 2 1 for high embankments 
Moreover the slopes of the berms were not proper On account of 
this deficiency the road berms got heavily damaged durmg rains every 
year and to repair the damage considerable expendriture had to be 1. 
curred To avoid recurring damage, provision for formation of a full 
width of 32 feet with construction of three retaiming walls each 16 feet hugh 
measuring 105 15 metres with side slope 1 2 where nallahs ran parallel 
to the road and damaged the berms पा the past, were made In Decem 
ber 1974 the estimate was revised (0 Rs 204 lakhs on the wmstruciicns 
to the Chief Engineer sanction 15 still awaited (August 1975) Tt con 
tamned provision for only one retaining wall measuring 22 86 metres 10 
addition to earth filling  For completion of the berms an expendituie of 
Rs 046 Ilakh had been incurred upto December 1974 Thus 1 all the 
department had to spend Rs 1409 lakhs within 3 years of completion 
of the road on restoration of damages (Rs 833 lakhs) laying of an 
additional crust (Rs 530 lakhs) and for bringing the formation width bet 
ween the second and the fifth kilometies to the designed width of 32 feet 
{Rs 046 lakh incurred upto December 1974 excluding another Rs 1 58 
lakhs likley to be mcuryed) 

(d) As mentioned above the estimate for the sectton from Barwala 
to Panchkula was revised 10 Rs 120 40 Iakhs from the Rs 104 63 lakhs 
A review of the revised estimate indicated that brick soling was started 
in sub section Nangal to Ramgarh  Subsequently the department 
experienced difficulties in procurmg bricks for work on other sections 
of the road In view of this the specification of the road was changed 
from brick soling to river bed material sollng Meanwhile bsick soling 
had already been completed ona 12 feet width from RD 13600 to RD 
39800 Theremaimng work on the other three reaches (18 fget width)
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and 6 feet widend portion of sub section Nangal to Ramgarh was com 
pleted with river bed material soling As river bed material 15 cheaper 
the extra expenditure on brick soling was Rs 0 82 lakh 

(e) Construction of a bridge over river Ghaggar was admmistratively 
approved and included 1n the total admimstrative approval of 74 77 lakhs 
for all bridges on the New Haryana State Highway Work on the 
Ghaggar bridge was started 10 August 1970 and completed गा July 1971 
In September 1971 revised admumstrative approval of Rs 8249 Jakhs 
was accorded for all bridges The 1ncrease was attributed to change 1n 
design and higher cost of construction  In April 1972 the Chief Engineer 
sanctioned an estimate of Rs 4545 lakhs for the Ghaggar bridge pre 
pared on the basis of actual execution of work Aganst this estimate 
Rs 44 89 lakhs were pard to the contractor for construction of the bridge 

Tenders for the above work were 1nvited पा September 1970 requir 
ing the tenderers to quote either on a percentage basis of scheduled rates 
or lump sum on departmental design of the bridge or an alternative design 
of the tenderer In September 1970 the work was allotted to a firm on 
a lump sum cost of Rs 3275 lakhs for a bridge of एटा design with a 
time [mmit of mine months for completion The firm did not start the 
wecrk  After negotiation the lump sum offer of the firm was 1ncreased 
frcm Rs 3275 lakhs to Rs 44 lakhs in October 1970 It was however 
observed that a comparative statement 1ndicating the financial implica 
1107 of each condition put forth was not prepared 11 the absence of which 
1t could not be ascertaimned whether the accepted tender was the lowest 

A test check of records pertammng to (75 work mamtamed m the 
divisional office indicated that — 

(1) No test with regard to the load bearing capacity of the bridge 
onginally estimated or finally attained had been carried out 
Completton Report and Quality Control Certificate had not 
been furmished (1975) - 

(11) Contrary to wmstructions contamned m the Standard Specifica 
tions and Code of practice for Road Biidges hydraulic data 
were not collected and examined and 50] from each well was 
not tested to ascertamn their bearing capacity In Maich 
1971 the Chief Engineer 1ssued mstructicns that the bearing 
capacity of wells sunk to a depth of about 37 feet should be 
tested By the time these 1nstructions were mmplemented 
wells had been sunk to depths varying from 37 68 feet to 39 46 
feet The optimum depth at winch the wells mght have 
been sealed could not therefore be ascertammed 

(1) The contractor was liable to return material 1ssued to um by 
the department which remained unutjlised or he was to pay at 
double the rate at which the material was supplied It was, 
however noticed that Rs 025 lakh on account of cost of 
cement and steel 1ssued in excess of requirements were not 
recovered from the contractor 

pv) The difference between the store 1ssue rate and market rate of 
high tensile steel to be utilised on the work was to be re tmburs 
sed to the contractor by the department, Rupees 059 lakh
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were accordingly paid to the contractor for purchasing 48 
metric tonnes of high tensile steel from the market The 
materral consumption statement however did not indicate 
the quantity of hugh tensile steel utilised on the work The 
department stated that the extra payment was made for 48 
tonnes as provided पा the estimate which was based on depart 
mental design, whereas the contractor adopted his own 
design 

(f) Construction of guide bund for the bridge over the Ghaggar (est1 
mates cost Rs 4 38 lakhs) was allotted to a contractor पा December 1970 to 
be completed by the 2nd July 1971 The work was completed ता Septem 
ber 1971 after the monsoons at a cost of Rs 4 39 lakhs रे 

Meanwhile हा August 1971 195 cement concrete blocks some wire 
crates and loose boulder fillings were washed away by floods The 1058 
sustained 1n this account was estimated at Rs 050 lakb 

In July 1972 the gmide bund was again damaged m reaches 700 feet 
up stream and 200 feet down stream of the bridge The damage was 
not repawred (वा June 1973 When the ramy season started (July 1973) 
the department spent Rs 0 35 lakh on repairs and prtoection 10 the 
guide bund The gmde bund was again damaged ,1n same reaches on 
the 25th and 26th July 1973 and all the works on which Rs ‘0 35 lakh 
were spent were washed away - 

From July 1973 to March 1974 Rs 0 79 lakh were spent on protec 
ting the rematning guide bund by providing wire crates loose boulders 
and stone pitching etc Inaddition Rs 0 27 lakh were spent ull August 
1974 on restoration of damage to the guide bund (caused during the 
ramns of 1973) v 

(छू) Construction of a high level bridge over Bhanu nadi was included 
mn the estimate for major bridges faling 00 the Highway Accordingly 
a detailled estimate for the construction of bridge over Bhanu nad; 
designed by the department was techmcally santioned by the Cluef 
Engineer for Rs 4 05 lakhs in September 1970 

In August 1970 tenders for construction of this bridge were invited 
The work was allotted to फिट lowest tenderer पा October 1970 for Rs 4 80 
lakhs The work with a trme पाएं, of nine months was started पा 
October 1970 and completed 1In  August 1971 As the estimate was 
found to be inadequate because of the higher rate tendered and to 
msufficient provision of non schedule and non agreementitems , a revised 
estimate was prepared 1ए November 1974 for Rs 5 66 lakhs which was 
vet to be sanctroned (March 1975) 

It was also seen that there was no record पा the Divisional office to 
show that the load bearing capacity of the bridge was tested before taking 
over the bridge 

In July 1974 the Sub Divisional Engineer nformed the Executive 
Engineer that the decking एव Bhanu bridge had shown signs of distress 
Besides there were cracks 1n slabs and पा. all छिपा beams  The auxillary 
beams were also cracked The steelin the slabsin the cracked portion
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did not have adequate cover and concrete was porous In August 1974 

an estimaite for Rs 0 49 lakh for strengthemng the decking by means 

of Lumting process was prepared The work was got done on job 

order basis throngh Bhakra Management Board The work was started 

1 July 1974 1n anticipation of techmcal sanction and Rs 0 40 lakh 

had been spent by August 1975 

When asked by the Commuttee, the Department stated 1n 1ts written 

reply that it bemg not a commerctal venture, 10 traffic survey was 

conducted on the Statc Highway from Ambala to Kalka The road 

from Panchkula to Saha provides communication to 75 recognised 

villages of Haryana State mn “addition to opening the entire Morm Hill 

tract 

It was also stated that traffic census conducted 1% years back 

showed that even 1n the lightest section, the traffic ramged to about 

500 commercial vehicles ता addition to Cars Scooters Tractors, Bullock 

carts and 1t went upto nearly 1000 commercial vehicles in the heaviest 

traffic section apart from cars and other vebicles This gave anequi 

valent ratng of 2000 Passenger Car Unitsto 6000 Passenger Car 

Units By all standards, this was a दिए good volume of traffic for 

a State Highway andits average would range between that of a village 

road and a heavy traffic catermg National Highway Takmg into 

account the importance and the traffic passing on tlus road the Govern 

ment of India were moved to declare 1t a National Highway The 

Commuttee set up for the Chandigarh Capital Region had also made 

similar recommendation as 1t provides a direct access from Delln to 

Himachal Pradesh 

The Committee recommend that the matter for declarmg पार State 

Highway as a Natonal Highway may contmue to be pursued with the 

Government of India and the result so achieved be intimated to them 

To a question asto who was responsible for domg शाप solng 

for a distance of 2 4 Kms instead of the stone 80108 as provided पा 

the original estimate and thereby incurring extra expenditure on Shah 

zadpur Barwala Section the Department stated durmg oral evidence 

that the bricks had been correctly used as provided 1n the estimate 

The Commuttee desire that the Department should seitle the matier 

with Audit Office and intimate फिट final ontcome to the Commuttee 

To a question of the Commuttee as to why the original provision 

for construction of section of road from Barwala to Panchkula was 

found 1nadequate and a revised estimite which was 15% 1n excess had 

10 be framed the Department s.ated 85 under — 

For framung the project estumate for constructing aroad ina 

hilly or sub mountameous tract where bridges and culverts 

are involved, any varmation (1e excess) between the rough 
cost and the actval cost upto 154 was natural and correct 

This 1s because while framing the rough cost estimate, de 

ialled surveys are not carricd out {as already explamed) 

Ounly alignment 1s fixed and some typical sections are taken 

and the cost 1s worked out on 8 rough basis The actual
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classiffcation of thesoil 18 राणट्ट of proper surveys and detmled 
calculations for bridges and culverts are done later on 
The alignment passed through lighly broken up area invol 
ving cutting and filing of over 25 Lven the Mmustry of 
Transport allows 15% excess on estimates without referring 
cases to them Only cases with more excess are referred to 
them 

On being pomted out thatthe relaxation of 15% cannot be made 
applicable to the State Government works the departmental represen 
tative during oral evidence stated that excess of 59, was allowed on 
the administrative approval and during the currency of the woik the 
revised rough cost estrmate was prepared and sanction obtamed 

During the course of oral evidence the departmental representative 
stated that for Barwala to Panchkula section iwo estimates for Rs’/ 16 08 
lakhs and Rs 11 67 lakhs were sanc.oned ता addition to the original 
estimate of Rs 1 20 lakhs Omn being asked the reasons for doing so, 
the departmental represntative stated that near Ram, ajh there was a 
road for bullock carts and the Department constructed a culvert there 
But the people of that area represented that the level of the culvert was 
so high that their carts could not pass over the same and consequently 
an under bridge had to be constructed which resulied 1 additional 
expendiure 

The Commuttee recommend that the difference between the rough 
cost estimates and detailed estimates should be narrowed down to the 
minmmum extent possible and it should not exceed 5 per cent पा any case 

The Commttee 1s pamed to note that the Department had not visza- 
hsed the ability of the road even to withstand the migours of फिट first 
monsoon and as such the Department had to spend lakhs of rupees on 
restoration of damages within three years of completion of this road 
This conld have been curtailed, 1f not avorded altogether, 1 case the Depart 
ment had undertaken the construction work with proper planning and with 
out undue haste 

The Commuttee observe that the addihonal expenditure could have 
been avorded had proper survey been conducted before undertaking the 
construction work 

In written reply the Department stated as under — 

(1) Three tenders were received for constructing a bridge over 
river Ghaggar The tender of M/S Om Parkash Baldev 
Krishan did not conform to tenchnical requrements of the 
Department as 1t provided shallow foundation against those 
required by the Government This tender was therefore, 
echnically invalid The remamng two tenders penerally 
conformed to the technical data The lowest tender was 
from M/S Gammon India Itd who quoted Rs 32 75 lakhs 
but with so many conditions The other tender came 
from M/S Hindustan Constn Co Etd, who offered to 
build for Rs 52 20 lakhs with certamn conditions The 
lowset valid tender, viz of Gammon India Ltd contained
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several unpriced conditions whose financial effect was not 

clear It was therefore necessary to discuss themr cffer 

which was done Certarn amendments were made by the 

Firm to their offer which still contained some vague con 

ditions The Department 1ssued an Acceptance Letter with 

several terms & conditions arismg out of the Firm s vague 
cond1tions in their offer 

The Firm m the meantime sent another letter claiming extra 
paymznt for dewatering (1f required by the Department) 

for sinking the wells, etc  The Firm did not agree to the 
aforesaid acceptance given by the Department unless these 

1tems were also considered The case was discussed with the 
legal Rememberancer who held that the Firm could not 

be bound down to the terms of our Acceptance Letter 
which amounted to a Counter offer 

It was therefore, decided by the Government to have nego 

tiations done by a High Powered Commnuttee conststing of 
Secretary PWD B&R Jomnt Secretary Finance Chief 
Engmeer PWD  B&R and Supermtending Engmeer 

P W D B&R, so as to remove the vagueness regarding streng 

theming of well curves 1ncrease of diameter from 1600 to 
1800 ~ payment for any dewatering etc The vaguenes was 

thus, gotremoved by negotiation The Committee worked 
out that the monetary effect of these vague clanses worked 
out to Rs 1452000 and therefore the original tender of 

M/S Gammon India was corrected to Rs 47 50 lakhs After 
a lot of negotiations and hard bargammg, this cost was got 
reduced to Rs 44 lakhs 

It will therefore be seen that the tender of M/S Gammon India 
Ltd was gotreduced by aboutRs 3% lakhs 

(1) The lump sum offer of the Firm for Rs 32 75 lakhs was 
for construction of bridge alongwith certain condittons 

The financial effect of these conditions was ascertamned only 
during the negotiation held with the Firm  Considertng the 
financial mplication of the conditions 1n view the lump 
sum offer of the Firm was found to be Rs 45 55 lakhs which 
was got reduced to Rs 44 lakhs during the course of nego 
tiations The only other firm ready to undertake the job 
was Hmdustan Constn Co which were not prepared (0 
reduce thetr earlier offer of Rs 52 20 lakhs 

(एप Load bearing test of a bridge 1s not carried out There 
was no such condrtion 1n the contract agreement requiring 
the carrying out of such a Test The depth of foundation 
designed by the Government was 40 feet This was also 
covered by the lump sum contract Where sinking was 
found to be very difficult the depth could be kept to 38 
and the advantage एव the rebate for 1655 sinking taken Never 
theless the original intention of the Government was 10 
take well to a depth of 40 It 1s highly satisfymg that 
the well could be sunk to a depth of 39—42 feet
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(1v) The matertal worth Rs 0 25 lakh said (0 bave been 1ssued 
In excess was within the pernussible variation of 5% and 
was reduced from the final bills of the contractor as per 
details given below — 

334 bags of cement @ Rs 10/ Rs 3340 

16 37 M T of steel @ Rs 1300/ Rs 21281 

Total Rs 24621 

* The recovery was not required at penal rates as it was within 5% 

The Commftee observe that the Department should have 
prepared 8 detarled estimate of the work asreqmred by the PW D Cade 
before 1nviang tepders The Department should also have remvited 
tenders when the tenders recerved did not conform to the conditions laid 
down by it पा this respeet The Commttee observe that the comstruction 
of such a big bridge mvolsmg the expenditure of more than Rs 45 lakhs 
was undertaken पा का uncalled for hurry and by domg away with all the 
necessary formalities resultng पा extra expenditure and adversely, affec- 
tmg the desired standerd thereof 

The Committee desire that the matter regarding the recovery from 
the contractor of फिट price of unconsumed and wnreturned matenial at 
penal rate be sorted out by the Department with फिट Audit Office and the 
Committee be apprised of the result thereof 

In a written reply the Department stated 85 under — 

The perusal of the record has revealed that there were 10 
cracks ता the beams There were however some cracksm 
slabs and the same have been reparred The work was 
oniginally done according to proper plannmg and designs 

The Commttee feel that in case the bridge had been constructed pro- 
perly, the damage would not have occurred The Committee recommcnd 
that the matter may be got mvestigated throuh the departmental Executive 
Engmeer (Enquiry) and results mtnnated to them 

Paragraph 4 2 of the Supplementmy Report of the Comptroller and Auditor 
General of India for the year 1973 74 

8 State Highway No 10 The Highway (118 Kms) starts from 
Gohana and links Jind Barwala Adampur (Haryana) with Bhadian 
Rajasthan This road was declared as a State Highway by the Chief 
Engincer B &R Haryana mn April 1974 The road provides links to 
three districts viz Jind Rohtak and Hissar The work intwo sections 
of the road namely from Barwala to Kher: Jalab and Kher:1 Jalab to 
Jind (District boundary) was taken up separately 1n September 1970 
and November 1970 atanestimated cost of Rs 23 64 lakhs andRs 7 93 
lakhs respectively Both sections were itally taken up as link roads 
with acarrage way 12feetwide formation 32 feet wide and land width 
60 feet wide and पा April 1974 were declared as a part of the State 
Highway The detailed estimate for the section Barwala to Khen 
Jalab was not sanctioned upto December 1974
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Work onthese sections wasstarted 1n September 1970 and November 
1970 and was suspended n July 1972 due to paucity of funds and 
change of priorities Of the total length of 32 kiometres, only 15 
kilometres was completed by the time the work was suspended The road 
could not be opened to traffic as earthwork had not been done 1n some 
reaches On the remamning length earthwork (7 95 kms) and bricl 
soling (7 55 kms) were done Thus Rs 13 40 lakhs spent till March 
1975 on these sections has not served the purpose for which the con 
struction was started 

In wrtten reply the Department stated that the road was still 
mcomplete and that the up to date expenditure on the completed work 
was Rs 1228196 It was further stated that the tncomplete work will 
be completed within thrs year 

The figures of expenditure given by the Department do mnot tally 
with those given m फिट Audit Report The Commuttee, therefore, recom 
mend that the figures be reconciled by the Department with the Auwdit 
Office and the result thereof mtimated to the Committee The Committee 
may also be mformed whether फिट road has been completed now as per as 
approved design 

Paragraph 4 3 of the Supplementary Report of the Comptroller and Audifor 
General of India for the year 1973 74 

9 Deoban Nakuran Road State Highway No 21 A—With the for 
mation of Haryana State 1t was regarded as essential to provide the 
shortest possible 'oad link from the Caprtal to the far flung areas of 
the State Earlier Jind was connected with Chandigarh via Assandh 
Rajaund road and Kaithal Ambalaroad To reduce the distance between 
Chandigarh and Jind by about 32 kilometres, construction of the above 
road was taken up 

In anticipation of technical sanction to the estimate, construction 
of thus road was started 1n February 1969 10 be completed within a year 
The esttmate was techmcally sanctroned for Rs 23 14 lakhs in May 
1974 ‘The road was completed upto the first coat of surfacing by June 
1971 Although Public Works Department specifications provide that 
the second coat of surfacing should be completed 1mmediately after 
the first coat the second coat एव surfacing on this road was notlaid for 
almost two years thereafter The delay m execution of second coat of 
surfacing resulted 1n many pit holes on the road due to heavy traffic 
and the department had to carry out heavy patch work before laying 
the second coat of surfacing The repair work and laying of second 
coat was started simultaneously RupeesQ 21 lakh were spent on special 
repairs In addition Rs 0 41 Iakh were spent on maintenance and 
repairs था 1973 74 The department however stated that the second 
coat of surfacing could not be provided mmmediately 85 the road rollers 
were busy 1 the tarring and consolidatron of फिट first coat एव other 
approach roads under constructton and duve to paucity of funds 

From the road metal return of the road 1t was seen that 309 03 
tonnes bitumen was consumed on two surface coats on 30 15 kms 
of the road agamst the theoretical consumption based on the estimate 
of 290 80 tonnes, value of bitumen consumed गए ¢xcess was Rs 0 10 lakh
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In written reply the Department stated that agamst the total pro 
vision of 290 80 tonne bitumen 1n the sanctioned estimate the actual 
consumption was 309 03 tonne resulting 1n an excess consumption 
of 18 23 tonne which works out to 6%, and shightly above the permissible 
variation of 5% It 1s thus clear that the actual excess consumption 
of bitumen on this road was negligible There was no mus ultilisation 
of bitumen on this road 

The Commttee are not satisfied with the reply given by the Depart 
ment and desire to know फिट circumstances under which excess brtumen 
costing Rupees ten thousand was consumed 

DISTRICT ROADS 

Paragraph 5 1 of the Supplementary Report of the Comptroller and Auditor 
General of India for the year 1973 74 

10 Panchkula Morm Road—Village Morn: 15 situated ता the lower 
Shiwalik Hills हा Ambala district The only means of communication 
bemg brdle roads from Tirlokpur and Chandigarh the area remamed 
inaccessible and backward 

The Government of Haryana decided ता July 1969 to develop Mornt 
village as a tourist resort and therefore accordedadministrative approval 
of Rs 65 16 lakhs for the construction of Panchkula Morm road (section 
Nadah Sahib to Morm) 1 August 1970 The work was (0 be completed 
within two years from the date of 1its commencement 

The New State Highway from Panchkula to Shahzadpur हाय Nadah 
Ramgarh and Barwala was already under construction ~ The Panchkula 
Mormi 1080 starts from Nadah on the Highwav From Nadah to Bund 

it 1s a new road 21 kilometres long from Bund to Mornt a Katcha 
jeepable track (9 9 kms long) already existed which was to be mmproved 
and widened 

The origmal admunustrative approval of Rs 65 16 lakhs was not 
based on the actual cross section of the road Since this was likely to be 
revised due to observation of actual cross section, the Department ap 
proached the State Government in February 1972 for according revised 
adminiscrative approval of Rs 145 21 lakhs, sanction has not been 
given so far (August 1975) 

While work was started ता March 1970 admumstrative approval 
was given 1 August 1970 फट technical estimate 15 yet to be sanctioned 
(August 1975) Till March 1975 an expenditure of Rs ;71 25 lakhs 
(includmg Rs 3 12 lakhs spent on restoration of damages) had been 
mcurred on this road Bestdes for the development of Morm Hills 
an expenditure of Rs 6 69 lakhs had also been incurred on the follow 
ing works — 

(Rs ता lakhs) 

(1) PW Rest House 4 29 

(11) Crvil Dispensary 201 

(एप Hortcplture Building 0 39
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Til October 1974, 10 70 kilometres of this road was completed 
soling had been completed on another 7 80 kilometres and earth work 
only on 7 70 kilometres Thus no work at थी] had been done on 4 70 
kidometres due 1t was reported to difficulties mn acquinng land 

In the ortginal rough cost estimate of Rs 65 16 lakhs on which 
admimstrative approval was accorded by the State Government the 
specifications were to be — 

Formation width 24 feet 

Metalled width 18 feet 

Formation width for curved portion 28 feet 

Metalled width for curved portion 22 feet 

But 1n a revised estimate submitted to the Chief Engineer 1 August 
1972 the above specifications were changed as under — 

Formation width 18 fect 

Metalled width 12 feet 

Formation width for curved portion 22 feet 

Metalled width for curved portion 16 feet 

Instructions regarding changes in  specifications were 1ssued to 
Sub Drvisional Fngineers पा June 1972 but by that time earthwork measur 
पाए 3 14 lakh cubic metres had been done for the 24 feet formation width 
on 9 45 kilometres of the road ता four reaches Rupees 2 89 lakh 
spent on 0 77 lakh cubic metres of earthwork (calculated pro rata) has, 
thus, served no purpose 

In the rough cost estimate of Rs 65 16 lakhs Rs 8 00 lakhs were 
povided for 4 bridges In fact 6 bridges were constructed two de 
partmentally and four through contractors No detailed estimates were 
prepared In June 1971, tenders for construction of छिपा bridges were 
called for and accepted ता July 1971 The bridges were to be completed 
within 6 months The contrators did not complete the work within 
the stipulated period as the department could not supply the drawings 
of the bridges before January 1972 By the ttme the drawings were 
supplied the cost of construction had increased due 1t 15 understood to 
a rse1n the cost एव cement and iron  As a result of this and also 
due to inclusion of additional wing walls not included 1n the agreement 
the amount payable 1n accordance with agreement was subsequently 
enhanced as given below — 

Particulars Tendered Enhanced Percentage 
amourt amount of en han 

cement 

RD 12300 1,50 000 2 40 000 60 

RD 108000 1 50 000 2 90 000 93 33 

RD 11300 1,50 000 2,00,000 33 33 

RD 28000 1 00 000 2 50 000 150
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The two bridges constructed departmentally were completed by 
June 1972 The main object of the road was 10 facilitate tours traffic 
from Chandigarh to Morm1 Rupees 78 64 lakhs had been spent एफ 
to March 1975 but the expenditure imcurred was not commensurate with 
the results achieved as the road from Panchkula to Mormi was still हा 
complete though all bridges had been buwilt Because of gaps n the 
road, traffic (including a single bus plying between Chandigarh and 
Morn1) was using longer route wa Ratian and Jalla, which 1s a Aarcha 
road of the Forest Department (March 1975) 

The Department stated in  wrtten reply that the road was not 
yet complete Out of a length of 31 kms 21 kms had been metalled/ 
tarred Inanother 7 kms earthwork had been done and for 3 kms more 
even soling had been laid The actual upto date expenditure was about 
Rs 90 lakhs 

It was further stated that the 10ad could not be completed as 
per time schedule mainly owing to paucity of funds and also mntimated 
the reasons on account of which the adminustrative approval had to be 
revised 

The Commuitee are not satisfied with फिट reasons given for the revision 
of the admmstrative approval and recommend that esttmates should have 
been framed on more reahstic basts 

The Committee recommend that घाट road be completed at the earhest 
and the Commttee be informed as and when 1t 15 completed together with 
the expenditure mcurred thereon and whether 1t 1s according to the sanc- 
tioned estmate 

Paragraph 5 2 of the Supplementary Report of the Comptroller & Auditor 
General of India for the year 1973 74 

11 Road from Naramngarg to Raipur Ram—Construction of this road 
(estimated cost Rs 9 27 lakhs) was completed in March 1969 The 
above estimate provided for a water bound macadam surface The 
formation and metalled carriageway of the new road were to be 32 feet 
and 12 feet wide respectively Till March 1969 Rs 10 81 lakhs were 
spent 

In October 1970 widemng of the carriageway from 12 feet to 18feet 
and reconditioning the surface were considered necessary because of the 
heavy traffic Accordingly admimstrative approval for Rs 6 81 lakhs 
was accorded by the Chief Engineer 10 Octobe 1970 The work was 
started 11 1970 71 1n anticipation of techmical sanction Tl January 
1975 Rs 8 01 lakhs had beenspent The Executive Engineer incharge 
submrtted a detailed estimate for Rs 9 20 lakhs पा September 1973 
for techmical sanction of the Chuef Engmeer It provided for spray 
grout surface By the time the estimate was considered m the Chief 
Engineer s Office, the department had already spent Rs 6 72 lakhs on 
widening and strengthening the road from kms 1 to 9 8 and providing 
kms 14 2 to 16 4 withthe spray groutsurface In Apnl1974 घट Chief 
Engineer desired that the remamung work should be done for a water 
bound macadam surface A revised estimate of Rs 8 69 lakhs was pre 
pared on the basis of work actually done at site with spray grout specifica-
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tions for two stretches (kms 1to98and kms 142 to 16 वी and water 
bound macadam spectfications on the remammg length The extra ex 
pendrture on spray grout mstead of water bound macadam surfacing was 
Rs 1 34 lakhs InJuly 197> the department stated that water boun 
macadam specifications weie followed due to rise पा the price and scar 
city of bitumen 

Incidentally recondrtioning of the surface of फिट carriageway meant 
that the metalling completed by March 1969 only a year and a half ear 
lier at a cost of Rs 3 41 lakhs was covered up 

The Department stated in written reply that the change in specification 
was necessitated by the exigencies एव work and the abnormal rise 1n the 
price of bitumen 

It was further stated that the excessive expendrture would be regular 
nised when the revised estimates are approved 

Durmg the course of oral evidence the departmental representatives 
stated that spray grouting was done from Kms 9 to 12 m excess of the 
sanctioned estimate 

The Committee would hke to फट informed as and when the revised 
estunates are approved, and would urge that पा future such approval should 
be accorded without delay 

The Committee recomend that responsibility for spray grout आन 
facing of road m excess of the sanctioned estimate be fixed, and the final 
outcome 1ntimated to the Commttee 

Paragraph 5 3 of the Supplementary Report of the Comtroller & Auditor 
General of India for the year 1973 74 

12 District Road No 104—Sirsa to the Rajasthan boxder via 
Ludesar—The road was to provide inter state link between Sirsa mn 
Haryana and Bhadra पा Rajsthan The road from Sirsa to Ludesar 
already existed The new construction was to 96 from Ludesar to the 
State border (13 kms) Admmustrative approval for the construction 
of thi1s section was accorded by the Government ता March 1968 for Rs 
6 22 lakhs The detaled estimate was sanctioned 1 March 1570 for 
Rs 6 30 lakhs 

Construction commenced पा November 1967 and was to be comp 
leted within two years The work of surfacing {first coat) was commence 
ed पा May 1969 and completed 1n April 1971 Patchwork had how 
ever to be done on this road from May 1971 to January 1972 at a cost 
of Rs 0 10 lakh The records did notindicate reaches and the expend: 
ture was charged to the oniginal work The work एप the second coat 
was stated to have been completed पा June 1972 

It was understood that the Rajasthan Government had no plans 
at present to build a road from the Haryana border to Bhadra Thus 
an expenditure of Rs 7 02 lakhs incurred by Haryana State with the 
object of providing an inter state link had not yet served 1ts purpose 
The first 9 kilometres of the road constructed to a formation width of 
32 feet and land width of 80 feet was serving 85 a village link road
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In written reply the Department stated 85 under — 

The original work was not defectrive The second coat could 
not be done due to other pressing problems 85 the construction of 
other roads was taken up under Crash Programme The patch work 
having been done before the work was finally completed the cost was 
correctly charged to the original work vide Article 22 of Account Code 
Vol पा 

The patch work was necessitated as the second coat could not be 
done wirthin the prescribed period as priority had to be given to the 
construction of other roads under the Crash Prcgramme The road was 
damaged at some places due to constan use by traffic and thus necess: 
tated the patch work The question of making provision 1n estimate 
did not arise However the cost was less than the normal mamtenance 
charges 

The road 15 not bemg used only 85 a village ink road butit 1s serving 
as a main road for providing links to other villages also as per details 
given below — 

(1) Nathusar1 Kalan to Ghusiyana 

(2) Nathusar: Kalan to Shenpunan 

(3) Kagdana to Chaharwala , 

(वी Kagdana to Jasama and 

(5) Kagdana to Khumbarian 

Secondly this road 18 bemng used for mter state traffic to and 
from Rajasthan border Though फिट road in Rajasthan portion 15 not 
yet metalled 1t 1s bemng maintained as a Katcha road by them 

The expenditure of Rs 7 02 lakhs 1s thus fully justified 

The Commuttee feel that the second coat of the road should have been 
done within the prescribed period Had the second coat been not deferred, 
the necessity of doing the patch work would have been avoided and the ex- 
penditure 1ncurred on tlus account saved. The Commuttee hope that such 
delay would not be allowed to recur पा future 

Faragraph 5 4 of the supplementary Report of the Comptroller & Auditor 
General of India for the year 1973 74 

13 Distriet Road No 102, Jakhal to Dharsul Via Bhuna Darba and 
Sarrand— 

(a) Construction of the road from Jakhal to Dharsul at a cost of 
Rs 16 10 lakhs was approved by the Punjab Government agamst the 
Central Road Fund (State Allocation) m October 1961 No decision 
was taken regarding the almgment of the road with the result that only 
a stretch 3 kms long could be constructed at a cost of Rs 0 54 lakh 
In January 1970 the alignment of the road was 1evised 50 that it might 
pass through Haryana territory only In November 1971 the Govern 
ment of India approved the rough cost estimate of Rs 32 66 lakhs for 
the construction of the road portion only out of allocation to Haryana
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8tate from Central Road Fund In March 1972 anestimate of Rs 30 31 

lakhs was techmcally approved by the Chuef Engmeer In February 

1975 arevised estimate of Rs 35 06 lakhs was submitted to the Chief 

Engineer for sanction due to mcrease 1n rates of material and labour 

sanction 18 still awaited (March 1975) In March 1973 admimstrative 

approval for Rs 11 67 lakhs for a bridge on this road over river 

Ghaggar was accorded by the Baryana Government 

‘Work on this road was started 1n January 1970 on the revised ahign 

ment without fixing a scheduled date for एंड completion  The work on 

this road had remained suspended from 1966 to 1969 due to non approval 

of the revised alignment Till February 1975 13 kilometres of this road 

18 78 kms long, was completed metalling had been completed on 

another 2 30 kilometres soling on 1 20 kilometres and earthwork only 

on another 1 kilometre Thus no work at all had been done on 1 28 

kilometres ‘Till February 1975 Rs 21 64 lakhs were spent against the 

unsanctioned estimate of Rs 35 06 lakhs Slow progress of the work was 

attributed to non approval of ahgnment for kilometre 15 The origt 

nal alignment aprroved by the Cluef Engneer m March 1972 was found 

to be unsurtable as 1t passed thiough cultivated fields, whereas in the 

drawings 1t was shown as passing through the consolidation path 

According to the sanctioned estimate 122 culverts were to be cons- 

tructed on this road Of these only 28 culverts were constructed till 

February 1975 The road could not withstand the first flood 1ए August 

1671 and the flood waters mundated the road inreaches fiom kilometres 

5to7 The down stream berms and फिट metalled portron of the road 

were also damaged To prevent further damage seven cuts were made 

ता the road 85 gaps for construction एव the culverts had not been left 11 

tially The road remamed m a damaged condition from December 

1971 to January 1973 The damage was restored between February 

1973 and March 1974 atacost of Rs 0 57 lakh 

(b) As mentioned earher a bridge was to be constructed on this 

road over river Ghaggar The administrative approval was accorded 

गा March 1973 and घाट detailed estimate was sanctioned by the Chief 

Engineer हा October 1973 for Rs 11 67 lakhs 

The bridge was to be completed within किए years from the date of 

commencement of the work  Construction was started 1n October 1970 

1n anticipation of techmcal sanction of the estimate butit was mcomp 

lete (February 1975) The estimate provided for the construction of 

the main bridge with 6 spans each 50 feet long the total length from 

aboutment to abutment bemg 300 feet (98 metres) The bridge was 

designed for a discharge of 45000 cusecs and capable of taking single 

lane of IR C class AA loading The abutment and pier wells were 

to be sunk to a depth of 45 feet below water level Imithe estimate 1t 

was stat d that the design of the bridge was evolved after collecting 

hydraulic data from the field But no report showing results of exam 

nation of soil strata etc, was made available to Audit 

In January 1973 the Supermtendmg Engineer expressed his 10801 

Lty to the Chuef Engineer to smk Rell No 3 beyond a depth of 42 feet 

below water level and sought permussion पा March 1973 10 plug wells 

at that depth instead of 45 feet The Chuef Engineer stated (March 1973)
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that this situation had arisen because of lack of control and guidance 
by the Supermtending Engmeer and Executrve Engmner This necessi- 
tated downgrading of the bridge from a simngle lane of IR C class AA 
to two lanes of class A loading to bring the stresses at the critical section 
within permissible limits 

The Chief Enginneer while dectding (March 1973) to down grade 
the bridge  also ordered that abutment wells and prer wells may b plug 
ged at 42 feet below water level (RL 667) subject to test of soil strata but 
by that time seven wells had already been sunk to a depth of 45 feet and 
even thereafter one more prer well and two abutment wells were sunk 
to that depth without any tests of soil strata Expenditure on simking 
8 plclar wel]s and two abutment wells to depth beyond 42 feet was Rs 
0 25 lakh 

In February 1975 work on the bridge was पा progress but work on 
the wing walls and approaches had not yet been started 

(c) Materials valued at Rs 0 56 lakh 1ssued fiom November 1970 
to July 1972 to the above work were not accounted for 1n the drvisional 
records 

The Department stated पा 1ts  written reply that the construction 
of approaches to Ghaggar bridge was undertaken when the bridge was 
nearmg completion 1n early 1974 At that time 1t was found that the 
consolrdation path shown in the origmal plan was private Jand and that 
necessitated the change of ahignment This was finalised soon after 
vide Chef Engme.r B & R No 2 R/73/9532/R7, dated 8 111974 
It was not correct that a proper survey was not conducted before the pro 
posal was framed and the mistake occurred only because this portion of 
land was bemg used 85 apath It was also stated by the Department 
that all the culverts could not be completed earlier on account of the 
following reasons 

It was considered desirable to construct the road first so as to 
provide line of commumication (0 the people of the area and secondly to 
fix the position of the culverts as per actual requrements The whole 
area 1s exposed to floods and the exact position of culverts could 
not be located unless the road was constructed Moreover the prog 
ress on the construction of culverts remained slow as collection of 
material became difficult on account of flooding of Rangor Nallah efc 
Another reason for thus 15 that construction of culverts bad to be takcn 
1n a phased manner to avord inconvenience to public due to dislocation 
of traffic Now 52 culverts have since been completed and the woik 
on the remainmg ones 15 1 hand 

It was further stated that difficulty was experienced to sink well No 
3 beyond 42 feet because the strata below was very hard This resulted 
i the reduction of bridge class loading 16 class AA to two lanes of 
classA loading The Superintendg Engmeer proposed 10 sk पट 
well at 42 feet The case was also exammed पा the Chief Engineer s 
officc There was no delay and normal time was taken to finalise re 
Vf15654d fda‘ngn In the meantime the other wells were गाए to the depth 
0 et 

4
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As regards the material pomnted out n para 5 4 (c) of the Audit 
Reportit was stated by he Department that the same had been accounted 
for 1n the relevant accounts 

The Commttee observe that no proper survey was conducted before 
the proposal for construction of approaches to Ghaggar bnidge was framed 

The Commuttee recommend that the construction of remamnmg cul 
verts be expedited and the progress achieved 1n this hehalf be intimated to 
it 

The smking of other well should have been withheld pending decision 
on the proposal of the Superintendeng Engmeer concerned to smk the wells 
upto 42 feet level The Commuttee recommend that responsibility for 
Incurring  extra expenditure on account of sinking  of extra depth of wells 
be fixed under infimation to 1t 

VILLAGE LINK ROADS 

Paragarph 6 of the Supplementaty Report of the Comptroller & 
Auditor General of India for the year 1973 74 

14 In April 1971 753 villages in the State were already connected 
with metalled roads length 2,062 kms The Haryana Government 
launched a programme पा April 1971 for connecting all the 1o habited 
villages with the nearest pucca road work on some roads was in fact 
started a few months earlter This programme was to be completed by 
January 1973 Under this programme construction of 2 791 roads 
(length 8196 kms) was undertaken in 30 Public Works Department 
divisions to connect 4238 villages at an estimated cost of Rs 6236 
crores From 197172 to 197374 Rs 21 64 crores were spent The 
programme had to be stopped midway हा. June 1972 due 10 financral 
stringency 

As agamst the target of construction of 10 258 kilometres of roads 
6 525 kilometres were completed 3 305 kilometres weie at different stages 
of construction while work on 428 kilometres had not yet been started 
(March 1974) 

From a test check of records pertaming to more than 100 village 
roads 1t appeared that adequate attention had not been given to technical 
preparation including survey and planming as mdicated below 

(@) Work on some roads under construction had (0 be suspended or 
abandoned midway for reasons given below — 

(1) In seven divisions work on eight roads connecting 9 villages 
had to be abandoned after Rs 2 88 lakhs had been spent 
Seven of these villages were not included m घाट Directory of 
Villages based on 1961 census and population of another 
two wvillages was only 148 and 202 

(11) Some proposed link roads started were to connect villages 
which were already connected to the rozd system or two link
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roads were bemng constructed to the same village In 16 एस 

stons Rs 20 18 lakhs were spent on 50 duplicate roads by the 
time departmental mstructions stopping further construction 

of such roads were issued 1 January 1971 

(1) In seven divisions construction on 79 roads out of 679 roads 
had to be stopped because the works had been taken up 
without prior acqusitton of land Subsequently disputes 
developed with the land owners durmg construction It was 
also seen i Hissar district that gaps totallmg 7 70 kms had 
been left for the same reason 00 4 roads (total length 47 62 
kms) 

(1v) Construction of 68 roads (estimated cost Rs 10370 lakhs) 
was started without administrative approval 

(४ In  Ambala district estimates for 133 roads (est:mated cost 
Rs 370 18 lakhs) and ता Hissar district estimates for 28 roads 
(estimated cost Rs 193 43 lakhs) had not been sanctioned till 
January 1975 Works were started 1n anticipation of sancticn 

of estimates 

(b) In Hissar Provincial Division administrative approval of Rs 413 
lakhs accorded था March 1971 for the construction of a link road from 
Kemri to Singran (7 kms ) was withdrawn by the State Government 10 
April 1972 and instead admunistrative approval for the same amount was 
accorded for linking village Singran with Mangoli (Skms) Government 8 
decision was based on an understanding given by the Chief Engineer 
that no expenditure had been tncurred on the origmal alignment from 

Village Kemr1 to Singran It was, however observed that Rs 011 lakh 
had been spent on earthwork on the ortginal alignment which had gone 

waste The work on new alignment Was also stopped after Rs 0 25 lakh 

were spent on earthwork The detalled estrmate for the work had not 
been sanctioned till February 1975 Incidentally wvillage Singran was 

also not mecluded m the Directory of Villages (1961 and 1971) 

(दो In Sirsa Provincial Division admimistrative approval for Rs 20 10 
lakhs accorded 1n March 1971 for three roads (27 kms long) was with 
drawn 1n September 1971 by the State Government and a revised admunis 
trative approval for five roads (23 10 kms) was accorded for Rs 1732 
lakhs 1n September 1971 The earlier admumstrative approval was with 
drawn by the Government on the understanding given by the Chief 

Engmeer that work had not been started agamnst the origmal sanction 

Jt was however observed that work on these roads had already been 

started and Rs 101 lakhs had been spent durmng May and June 1971 
Rupees 029 lakh spent on earth work and stone metal worth Rs 018 
lakh could only be utilised on the new roads The remaimning expend: 
ture of Rs 054 lakh incurred on the original roads was infructuous In 

August 1975 the department stated that the case of fixing responsibility 
for irregular expendjture was under 1nvestigation 

(d) Government approved m March 1971 constructron of 8 link 

road from village Pahurka to village Mosh (4 kms) 1n Hissar district 

for Rs 271 lakhs The approved alignment was mnot followed and a 
new alignment from village Bhartwala to Moshi via Kumthala (6 90 kms }
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at an estimated cost of Rs 507 lakhs was followed Xumthala was 
not an independent revenue estate according to revenue records and was 

8150 not mcluded 1n the Directory of Villages (1961 and 1971) The align 
ment followed had not been approved till August 1975 Rupees 2 07 
lakhs had been spent onthe road till December 1974 The department 
stated that the new alignment was followed 80 as to link village Kumthala 
with a pucca road 

(¢) According to Public Wo ks Department s specification the width 
of stonesoling should be 12 mnches more than that of wearing coat and 
brick on end edging 15 not to be provided It was however noticed from 
records pertammg to 48 Lk roads under the control of Naraingarh पाना 
viston that brick edging was provided  As a result the department had to 
mncuran extra expenditure of Rs 096 lakh The extra expendrture has 
been worked out on the basis of difference between cost of laymg of brick 
edging and 12 inches soling of river bed material It is pertment that even 
on National Highway No 22 no brick edgimng had been provided where 
rver bed material was used for soling 

(f) According 10 specifications of link roads the formation was to be 
24 feet wide It was however noticed that the formation of 8 roads was 
32 feet wide Theextra expenditure on this account was Rs 2 lakhs (cal 
culated pro rata) 

Further the department had incurred an estimated Liability of Rs 1 87 
lakhs (calculated pro rata) on acqusition of 1 nd because the land width 
of certain roads was kept at 60 feet instead of 40 feet However no land 
compensation has been paid so far (February 1975) as फिट cases under 
section 6 to the Land Acquisition Act were under process 

(a) It was stated by the Department that during 1972 first prionty 
was gwven to Irrzgation and Power and funds for roads even m the Central 
Sector were reduced and the road programme slowed down At that 
time position of roads was 85 follows — 

(a) Roads where part consolidation had been dore or where part 
materials had been collected classified as category A 10805 

3500 Kms 

(b) Roads where only earth work partly or wholly had been done 
classified as B category 800 Kms 

(c) Roads where no work had been domne classified as C cate 
gory 500 Kms 

Works since then have been 1n progress on categolty A 10805 and 
MNP keeping pace with allotment of funds During 1973 1977 
2208 Kms had been built mostly of category A By now about 809, 
villages have been connected which 15 the highest 1n whole of India It 
35 expected that by the end of the year about 700 Kms of category A 
will remain to be completed 1n addition to Category B roads It 15. 
expected that this may take 3 5 years to complete depending upon size 
of annual plan decided every year 

As every welfare State has an obhgation to provide communication to 
all mhabitants in the villages, this Commttee recommend that the target
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of Lnkmng all villages with the nearest pucca road be achieved at the earhest 

and the progress made पा this behalf 1 each district be mtimated to them from 

time to time 

(b) On bemg asked as ५0 why the onginal alignment of alink 
road from Kemr1 to Smgran (7 KMs) was changed after Rs, 0 11 lakh had 

been spent on earth work and further to state the reasons for stopping 

the work on the new alignment for linking vllage Singran with Mangoh 

(5Kms after spending Rs 0 25lakhonthe earth work the Department 

stated that Public Works Mimster desired to change the alignment 

Superintending  Engineer, Hissar who was 1n Chandigarh nformed that 

no work had been done on he original alignment Proposal for chinge 

was sent to Government and change approved Later on 1t was found 

out that Rs 11000 had been spent on the original aignment Govern 

ment decided to charge this amount to Market Commuttee depostts 

Since programme was slowed down पा June 19721t was ordered that only 

priority A programme should proceed आएं prionty B programme 

would be taken uplateron Since only partearth work had been done, 

1t 15 8 B Category road and therefore 1t hasnot yet been proceeded further 

The Commuttee would like to know the action taken agamnst the 

officer responsible for giving the wrong information to फिट effect that no 

work on the origimal alignment of the road from village Kemr1 to Singhran 

(7 Kms) had been done and thereby causing a loss of Rs 011 lakh (0 the 

State Exchequer 

() To a question of the Commuttee the Department stated as 

under — - 

On the demand of on ML A of the area alignment of certamn 

roads were changed SE incharge of area verbally mformed 
at Chandigarh that no work on ormginal algnments had been 
done Government sanctioned change alignments and work 

started on these al gnments Later on 1t was found that 
earth work amounting to Rs 054 lakh had been done on 
original alignments now changed Case was referred to 
Govt and 1t was ultimately decided by Govt to charge the 
expenditure on origmal alignments to Market Commttee 
Deposits and sanction separate estimates for these roads 
This was done and expenditure regularised The roads 
when completed will make through routes for buses As 
informed by Executive Engmneer concerned this para stands 

dropped by फिट Audtt Party’ 

The Commitee would hke the Department to sort out the matter 

with Audit Office under mmtimation to the Commttee In fact this should 

have been done earlier 

(वी) The Department प्रा 1ts written rep y stated as below — 

‘Origmally a road was sanctioned from Pahaurka to Mosh 
The Panchayat and the Local ML A desired that the align 

ment for Mosli be changed via Kumthala Government 

accordingly sanctioned revised estrmate 1n 11/76  (Kumthala 

though not a revenue book village 85 2. population of 400) 
The revised ahgnment therefore serves 15 population also
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Out of 69 Kms length, first 400 KM Thave been completed 

Kumthala 1s m 3rd KM and has already been served 

Soling and metal 15 collected mKM 500 Workisin pre 

gress Iti1s expected that entire work will be completed by 

the end of June 1978 

The Commuttee would like to be appnsed of the stage of construction 

of the road 

Paragraph 63 of the Supplementary Reort of the Comptroller & 

Auditor General of India for the year 1973 74 

15 Road from Tigrana to Mthathal—Construction of 8 road from 

Tigrana o Mithathal (Bluwani district) was started m March 1969 1 

anticipation of technical sanction Meanwhile, 1t was decided by the 

department to remove दाह Zag GuIVes 00 the ahgnment of the road By 

the time the decision was taken the department had already constructed 

096 kilometre out of the total length of 592 kms at acost of Rs 015 

lakh The department constructed the road on a new alignment 

(579 kms long) गए 1970 71 at a cost of R 434 lakhs  As the section 

already completed did no fall on he new algnment expenditure of 

Rs 015 lakh was tnfructuous 

In a written reply the Department stated that the Ggure of extra 

expendrture of Rs 015 lakh given पा the Audit Report was not correct 

The actual amount of the exira expenditure myvolved 1n removing z1g 

zag curves worked out to only Rs 7,966 as detailed below — 

Rs 

(a) Bxtra cost on the improvement of curve No I 

(RD 787 to RD 1102) 3,664 

(b) Extra cost on the improvement of curve No II 

(RD 2510 to RD 3215) 4,302 

7966 

The Commuttee would hke the Department to reconcile the expendi 

tore figures of Rs 7,966 with the Audit Office  The Commuttee recom 

mend that responshility for the extra expenditure may also be fixed 

GENERAL OBSERVATIONS/RECOMMENDATIONS IN RES 

PECT OF CONSTRUCTION OF ALL TYPES OF ROADS 

16 The Committee recommend that the constrnction of road 1n 

fature should be undertaken strictly पा accordance With the norms lad 

down पा the PWD code 

No work be undertaken with undue haste and without subjecting it to 

a proper plannng except under abnormal circumstances caused by natural 

calamities or necessitated by war hke condiions 

The Commuttee further recommend that ordmanly no work should be 

undertaken without obtammg techmical sanction Where 1t 15. permutted,
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specific reasons for domg 50 should be recorded m writing and फिट technical 

sanchion obtained within one month of startng the work failing which the 

work should be stopped there and then till 1t 1s techmcally sanctioned 

The Comnnttee feel that actual expenditure on the works has mvariably 

exceeded more than 5 percent over the origmal rough estimates This leads 

to the conclusion that the ongmal rough estrmates are not based on 

adequate data The Commuttee, therefore, recommend that the origmal 

rough estimates be 50 prepared that the difference between the orgmal 

rough estimates and the detailed estimates does not exceed 5 percent except 

का very rare cases where cogent reasons therefor be recorded
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STATEMENT SHOWING DISTRICTWISE LENGTH OFw 

NATIONAL HIGHWAYS IN HARYANA STATE 

S No Name of  Name of National Higheay Total length 

उडी i Kms 

1 Ambala National Highway No 1 21 361 7 
%49 661 

National Highway No 22 28 300 J Kms 

2 Bhwam National Highway No 10 4170 - 

3 Gurgaon National Highway No 2 75030 7 
+ 119 168 

National Highway No 8 44138 j Kms 

4 Hissar National Highway No 10 114 620 

5 Karnal National Highway No 1 86 800 

6 Kurukshetra National Highway No 1 87 800 

7 Mohindergarh National Highway No 8 39 255 

8 Rohtak National Highway No 10 82 510 

9 50858. National Highway No 10 84 550 

10 Sonepat National Highway No 1 36 905 

Total 655 439 Kms
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APPENDIX I 

List of Bridges on National Highways sanctioned by फिट Minstry 

of Shipping and Transport during Fourth Plan (1969-74) 

Sr Name of 
No 

1 

Distt 

2 

Name of Bridge 
sanction 

3 4 

Date of Sanction  Re 
ed cost marks 

5 6 

Ambala 

Karnal 

Kuruk 
shetra 

Infantry bridge mule 121/5 191170 
of GT Road N H No 1 

Constg of Tilla bridge 1n 19 11 70 
km 7/6 of Ambala Kalka 
road NH No 22 

Constg bridgemm Km 6/6 191170 
of Ambala Kalka road 
NH 22 

Redecking bridge over 12372 
Tangr: Nad: at Km 195/8 
of GT Road 

Construction of bridge 1n 171172 
mule 5/5 of Ambala Kalka 
road NH 22 1n Ambala 
Distt 

Reconstruction of the 1n 11673 

fantry bridge पा Km 205/90 
of GT road NH No 1 
हा Ambala Distt 

Reconstruction of bridgein 28 772 
mile 67/1 of GT road NH 
No 1 

Replacement of existing 25970 
damaged arches witb RC C 
decking slab and stg of 
existing sub structures of 
bridge पा Km 185/10 
188/4 and 189/8 of G T 
Road NH No 1 

Do of Jampura bridge 71070 
fn Km 184/8 of GT Road 
NH No 1 

Rs 

48350 Com- 
plete 
ed 

87180 Do 

65500 Do 

811200 Do 

105500 Do 

282630 Do 

110200 Do 

161450 Do 

54000 Do
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